V. NALLASENAPATHY – PROFILE

Family background :


Born on 28th May 1962 at Udumalpet, Tirupur District in a middle class family of agriculturists. 
Educational background: 

      
Pursued schooling in Government High School, Komaralingam till SSLC and did Higher Secondary in Government Higher Secondary School, Udumalpet. Obtained B.Com degree from Government Arts College, Udumalpet, in 1983 and post-graduated from PSG College of Arts and Science, Coimbatore in 1985. Graduated in Law from Government Law College, Coimbatore in 1990.

Formative years of career :


Was appointed adhoc, as a Part time lecturer in PSG College of Arts & Science, Coimbatore, in June 1985 and was taking classes for UG courses till November that year.


Was employed in M/s. Gedee Associates (P) Ltd., Coimbatore as Accountant Trainee in December, 1985, and grew upto the level of Assistant Manager (Finance) in March 1989 and served in such capacity till January, 1993. Was good in finalization of accounts, administration, and liasoning with financial institutions and the Government departments.
Positions Held :

Appointed as the Sub Assistant Registrar (Insolvents Accounts) in the Chartered Madras High Court. The nature of the job involved scrutiny of accounts of insolvents and recovery of debts due to the estates.

 Promoted as Assistant Registrar in March, 2004 and worked in Original Side, examining and admitting plaints, besides other related work, and in the Administrative side for about three years.  Was further promoted as Deputy Registrar in July, 2007.  Had an opportunity to gain experience in the Right to Information and also on the Judicial side having overall supervision of all the Judicial Sections of the Registry. Served as Deputy Registrar (Administration). Was In-charge of implementation of schemes sanctioned under the 13th Finance Commission Grants-in-aid and was Co-ordinator of High Court Mediation Centre. Promoted as Joint Registrar in March, 2012 and was in charge of Protocol for about a year and on 01-12-13 promoted as Official Assignee, High Court, Madras.  Gained experience in administration of Insolvency Estate.  Appeared before the Courts for Insolvency cases.
 
Joined the National Company Law Tribunal on 23.06.2016 as Technical Member.
